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I, the Chairman of the Committee on Private Members' Bills and R.aoluliom haring 
heen authorised by the Committee, preeent on their behalf this their Fortieth Report. 

2. The C.mnmittee met on the 7th April, 1964 b-

l. Cluaification and allocation of time for di1CU1Sion of the following Bills :-
(1) The C.00.dtution (Amendment) Bill, 1964 (Omillion of article ~7) by Shri 

Abdul Gilani Goni. 
(2) The Payment of Wages (Amendment) Bill, 1964 (Amendment of 1ections 

1 and 15 •Cc.) by Shri P. R. Chakraveni. 

II. Examination of the Constitution• {Amendment) Bill, 1964 (Amendment of the 
Seventh Schedule) by Dr. L. M. Singhvi under Rule 294(1Xa) of the llules 
of Procedure. 

CLASSIFICATION AND ALLOCATION OF TIME TO BILLS 

5. The Members concerned' had been invited to pl'CICllt before the Cmmnittee their 
'riews on their Billa. Shri P. ll. Ctakraverti attended the sitting. 

4. After comidering all aspects of the Billa, the Committee pia"'<I both the Bills in 
categorj 'B' and recommended allocation of time to them as indicated below :-

(l) The Constitution (Amendment) Bill, 1964 (Omilrion of H hours. 
article 57). 

(2) ·The Payment of Wages (Amendment) Bill, 1964 I hour. 
(Amndment of sectiom 1 and 15 •It.). 

EXAMINATION OF THE CONSTITUTION (AMENDMENT) BILL, 1964 
(AMENDMENT OF THE SEVENTH SCHEDULE) BY DR. L M. SINGHVI: 

5. The Bill sought to make "Education" a C.oncurrent subject. . 
After hearing the views of the representative of the Ministry of Education and 

considering all aspects of the matter, the Committee recommended that the Bill be allowed 
to be introduced. · 

RECOMMENDATIONS 

6. The Commitr.cc recommend that-
(1) the categoriatioa and allocation of time to Bills as shown in p:ira 4 above 

be agreed to by the Houae; and 
(2) that the Constitution (Amendment) Bill, 1964 (,ifin1n,tlmen1 of the Snenth 

Schfdule) by Dr. L M. Singhvi be allowed to be introduced. 

cOlful 18. 1886 iLLl. 
S. V. KlUSHNAMOORTHY RAO. 

Chainnan, 
Committee on Pri'Oflle Members' 

Bills and Retolutions. 

•Circulated to Mcmben separatdy (Bill No. 29 of 1964). 

GMGIPND-1'17 (I>) LS JC alill-Lino (NS)--8+84-SSO. 




